TO BRE PUBLISHED IN THE GAZETITE OF INDIA EXTRAORDINARY

PART II SECTION 3 SUB-SECTION (ii) DATED Q.4 Ho (eb. [992

GOVERNMENT OF INDIA

MINISTRY OF FINANCE

DEF ARTMENT OF REVENUE
CENTRAL BOARD OF DIRECT TAXES

Newaelhi,‘thecféﬂxFebruary, 1923.

NOTIFICATION
INCOME-T&X

5.0, - In exercise'of:the powers conferred by
clause (23] )of sectien 10 ef the Income-tax Act, 1961

(43 ¢f 1261), the Central Gevernment hereby specifies

BCB MUTITU2L FUNMD set up by the Bank ef Bareda, being a
cerrespending new bank under celumn 2 ef the First Schedule
tc the Banking Compgnies (AcQuisition and Transfer ef
Undertsakings) &ct, 1970 (5 ef 1970), as a Mutual Fund ef

public secter banks for the purpese of the said clause.
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UNDER SECRETZRY TO THE GOVERMMENT OF IHDIA
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